*

SLP(C) No. 4012 OF 2003

| TEM No. 32 Court No. 6 SECTI ON | VA
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.4012/2003
(From the judgenent and order dated 14/11/2002 in CRP 681/01
of The H GH COURT OF M P AT GMALI OR)
SANDHYA THAKUR Petitioner (s)
VERSUS
VI MLA DEVI KUSHWAH & ORS Respondent (s)
( Wth Appln(s). for accepting English translation )

( Wth prayer for interimrelief )
(ALONGW TH THE FI LE OF CA. NCS. 4413- 4414/ 2003)

Date : 30/01/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE Y. K SABHARWAL
HON BLE MR JUSTI CE B. N. AGRAWAL

For Petitioner (s) M. Sushil K. Jain, Adv.

M. A P. Dhamja, Adv.
Ms. Pratibha Jain, Adv.

For Respondent (s) Ms. Madhurima Tatia, Adv.
M. Indra Makwana, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Leave granted.

Printing dispensed with. Appeal to be heard on the S.L.P. paper books. Additional docunents,
if any, may be filed within eight weeks. Oiginal record be called for.

Tag with Cvil Appeals No.4413-4414/2003.

(N.  Annapur na) (V.P. Tyagi)
Court Master Court Master



